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F.No.A-1101 1/1/2005—Estt./51/ 12
National Human Rights Commission
(Establishment Section)

-~
Dated, thé]SJune, 2020
Secretary General has directed to upload the details of sanctioned
posts of NHRC and Sanction Orders of the same available with the
Establishment Section on the NHRC Website.
2. Please find enclosed copy of the above mentioned documents for

Ly

(Sanjay Kumar

further necessary action at your end.

Under Secretary (Estt.)
Encl: As above (39 P%)

To
SSA, NHRC
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SANCTIONED POSTS OF NHRC

™. Designation No. of Pay Level as per 7° | Pay Matrix as per
No. Posts CPC 7" CPC
: Sanctioned
1. Secretary General 1 17 225000
2. Director General (Investigation) 1 i6 205400-224400
3. | Registrar (Law) 1 15 182200-224100
4. | Joint Secretary 2 14 144200-218200
5. Presenting Officer 5 14 144200-218200
6. Dy. Inspector General of Police 1 13A 131100-216600
7. | St. Superintendent of Police 4 13 118500-214100
8. Director 1 13 118500-214100
9.. | Joint Registrar 1 13 118500-214100
10. | Deputy Registrar 3 12 78800-209200
11. | Joint Director (Research) 1 12 78800-209200
12. | St. PPS 1 12 ~78800-209200
13. | Dy. Sectetary 1 12 78800-209200
14. | Under Secretary 3 11~ 67700-208700
15. | Assistant Registrar 11 11 67700-208700
16. | Principal Private Secretary 7 11 67700-208700
17. | 8t. Research Officer 2 11 67700-208700
18. | Deputy Director (M&C) 1 11 67700-208700
19. | St. System Analyst 1 11 67700-208700
20. | Assistant Director (Publication) 1 10 56100-177500
21. 1 Sr. Accounts Officer 1 10 56100-177500
22. | Assistant Director (Hindi) - 1 10 56100-177500
23. | Research QOfficer 2 10 56100-177500
24, | Librarian/Documentation Officer 1 10 56100177500
25. | System Analyst 1 10 56100-177500
26. | Dy. Superintendent of Police 11 9 53100-167800
27. | Section Officer 15 8 47600-151100
28. | Private Secretary 14 g 47600-151100
29. | Assistant Accounts Officer 3 8 47600-151100
30. | Inspector - 26 7 44900-142400
31. | St. Research Assistant 1 7 44900-142400
32. | Personal Assistant 21 7 44900-142400
33. | Assistant 37 7 44900-142400
34. | Programmer 1 7 44000-142400
35. | Str. Translator (Hindy) 1 7 44500-142400
36. | Research Assistant 3 6 35400-112400
37. | Programmer Assistant 3 6 © 35400-112400
38. " | Accountant 3 6 35400-112400
39. | Junior Translator 2 6 35400-1124060
40. | Dy. Documentation Officer 1 6 35400-112400
41. | Jr. Accountant 3 5 29200-92300
42. | Steno Grade - D 22 4 25500-81100
43, | Upper Division Clerk 11 4 25500-81100
44. | Assistant Librarian ] 1 4 25500-81100
45. | Constable 12 3 21700-69100
46. | Lower Division Clerk 20 2 19900-63200
47. | Staff Car Drver 12 e. 4 Postsin Level 2 e. 19900-63200
' f. 3 Postsin Level 4 f. 25500-81100

g. 4PostsinLevel 5 g 29200-92300

h. 1Postin Level 6 h. 35400-112400
48. | Dispatch Rider 2 2 19900-63200
49. | Multi Tasking Staff 78 1 18000-56900

TOTAL 358
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M0, 13038/ 164/ 83K T1L
Covaornmaent of India/iacat Sipcar
Hindstry of lhwe alflfalvs/Celh Hantraldya
| (Umnan Dights £211) .

L A

P

Horth Block, Now D\,Jm-!lm" i

Dated, the 19.11 Lo;afnr'

San:tlon of the President lg hereby a\morclef}-'-‘tc{

sreation of a temporary post of Additional Socretiary |
= (f.7210-7300/~) for the National Human ItLr’hts‘f‘ommi ssion
for a period of 2 yoarg, from tho date this is._.[‘J..J._.idrf_l.. 1
on contract{ hag ld.
{7 2. e expenditurs fnvolved is debitabla ta the majay
g% : hend M2070"-C-0ther Adminlatrutive Sorvices-C.2-gpoclai
Comalssion of Enquiry-C,2(1)~Other Goami sslong-0,2 (1) (7Y~
tHoman Mghts Commd ssion wnder gront Mo .42 fop” M,!_nilo.{rg"' o
of IHcne Arfairg for the year 1093.-94, L
3. This {ssues with the concurrence of Mind ;'-'i'_j af.
Flnznce vide their UF Mo . 3171 (¢ oo;l)/QB datad. lq.a]
and ITD Diary M0.2033/92-.F.(D.Y) dated lv.¢1 93,
S —
(., bli\faqt,avﬂ) ‘
Daputy bCchtary(HR\ o
Copy to ;- . ] f_
- L. The secrotary General, Naticonal Iuman RLfnhks Com o
Kjé 2. Head of office~cin m- DL sbhur sing Of?f‘iner-r,z Nntional i
o ‘ 'Ri ghts Comni ssio ns T ]
3 The Depariment OL Lxpendl tura, I-U.nist'ry‘ "OJ‘. ln -:
 Hew Dalhi, . ERR AR
B 4 Fiharicel-’III Dealr, MHA ' s
-5, The Pay & Aceonnta Officer,MHA(Sec th, ), Now. ‘Dalhi : };
6. Spare coples ~ 20 ‘ BT 4
‘! . el . . :'* R .
ﬁ - (A.F. Solvastaray

Beputy fecre tar; (Hﬁ)
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'hereby accorded to the creation of followling group

i L v N Lanngilw Wl Al Loy Ll di b ot lal !
L Hinistry of Home Affalira/Grih Mantvalavo
# RS (lHuman M4 pghis Cell)

-----------

Horth Block,

Dated, the 25 11 19”?,

CRDEN

{
. In supvrsession of order of even number dated-18.11.1993
regarding creation of 26 posts, Sanctlon of the® Presldent 13

In! IBi
'C' & 'D' posts for the National Human Rights Commission from

the date these are filled up till 28 2.1994.

S.Mo. Name of the pqst % scole of pay " No. of posts
1 - Dep-'.;y S;c ;‘eg;-ry (M.S’?OO—SOOO/—) T @
2. “tnder ES&retury (15 .3000-4500/ - ) ’ 2/ |
3. . Sectlon Officer(%.2000-3500/-) 2~
4. spec1al fssistant (s.3000-4500/-) S
B PES (R.3000-4500/-) , 1_./- ,
6. PS (15.2000-3500/- ) 17

7. PA(%. 164022000/ -) | 6 '//
8. Assistant (R.1510-22300/-) 55\'/
R : IJJC...cum— typlst(m.’.‘)ﬁ()-‘-l@()f)/—) . 6/
10. ' Peon (.750-8140/-) ﬁ?; "
11. IDriVer(F‘s.E!SO—-lSOO/—) —:‘i ]

. ‘ — Total . e

2, The expendituro involved is debitable to' tha. major g=d

12070-C~0ther Administrative Services-C.2-3pecial Commission,
of Bnquiry-C.2(1)-0ther Commissions-C.2(1) (7)}-Human Rights.

Commission under grant Mo.42 {or ¥inistry of tome Affairs for
the year 1993 94 .

3. This’ iSSUes with the concurrence of Ministry- Df Finarce,
Department of Ex endi ture vide their Dy.liowF.5362/35(Per)/
83 datpd 23 ll lg93 and HMHA IFD Ib.6883/FAH/93 dated 25.11.%3.

. .
'
'
- I

New [2lhi-131000L.

<,

8

(J'{_ .
(A.X, Srivastava) . .
: , Deputy >cretary (HR)
Copy to :- - :
1. . 'Te Secretary. General, Hational Humen Rights Commission.’
2. Head of Office-cum- Disbursinb Officer, Natlonanl Human .
. Rlghts Commission.

3. The Department of Expenditure, Ministry of Finance, law. Dpth
4. The Pay & hccounts Officer, MHA(GectE. ), New Dalni’
5. Finsnce-IIL £ESKB MITA ' '
6. .spare copies -~ 20.

el

- . (A

_.l

. i
[u
:rlvanlvﬂ) .

NS TE

L
2 .



: No.1501179794-HR.IL. . .
i GOVERNMENT OF INDIA/BHARAT SARKAR

MINISTRY OF HOME AFFAIRS/GRIH MANT ALAYA

( Human Rights Call)
) AEEEK _

-

EYRC .

' )
The Secretary General, .
Natlonal Human Rights Comrmssmn, ‘ i

- New Delhi. ,

& ; ' |
."- - ! 1
. ){\\({ ~ Sir, ' '
ROk

'\)S 1 am directed to convey, the sanction of the Presldent to.
177 the creation of cne temporary post of Director- Gene 1 Cof - j‘lice in®
e . pay—scale of Rs.7300-~7600/7600-8000 from the date the post is” filled' o
: up till 28th February,1995. ‘ :

2. The :expeznditure involved 1is debltable to the‘_
' 12070"-C-Other Administration Services - C.2-Special :Cor ,
Enquiry~CLl2(1) Other Commissions-C. 2017~ Human nghts Commlssmn _
under Grant No 42 for Ministry of Home Affalrs for the year 1994'—95..' o

\?/ <30 Thls issues with the concurrence of the Mlnlstrv of Flnance,'f-i',f:_f
' Department of Expenditure jvide their U.0.. No. 1578/E-—Coord dated”‘r -
12.5.1994 and MHA IFD No.2585/E (H)i94 dated 24 5 1994"'

u\

(A.K. SRIVAS'I'AVA! S
Deputy Secretary to the i vernment of Indla . ;

L.~ Department of Expenditure (E-Coord Branch), Minist
L ‘ Finance, New Delhi. S s

' Deputy Secretary to theGovernme.ntofIndla



Ministry of Bol€ affairs

Government Of ;uu;,ﬂ_.. o ‘
SR )
- ' . .

Hew Delbi 1100 01 U

31 May, 1994

the President‘is hereby 4ccorde{1 to The
creation of the follomng'temporary group ‘A%, g, 'CM &
'* posts foT the National Fuman B i per the
AppexuTes N rilled
dp Till. 8. 2.95. _ '
. The expenditure jpyolved is debitable} 1o the majoT
head nepy7ov-C-0ther Aguini gtrative Servlces-C.Z-Special
Comni ssion of Enqui_ry-c.z(lj-other Commi ssions—c.z(l) (7=
Fuman Rights Commi ssion under grant No. 42 for MinistTry

of Home AffalTs for the yeal 1994-95.

i ggues wlth the conicarrence of Ministry of -
Finance, Department of 'Exoendimre vide their D7..
Ro.3547/108(0ev. % Exp.)/95 dated %.5.94 ahi WEA IFD

5 sed—24s §2155h

No.Wé g%g;&i??‘ﬁd

s _ _

i R 3 “IFJS_ - ﬁ__d :
(J'.5. BURTIA) .

Deputy Set_:'.reta_ry 9!

3. Tisg

1. Tne Secretaly Generel, National Human
er, Nati.onal Buman

e

Copy to:-
Rigate Conmissiod

o, Head of 0££1 cemcum-Tisbursing offic

Rights Comml ssion.

3 The .Departmen‘ﬁ of Txpenditare, Minl Itrj.ibf. 2
New Delbi. | U

Nfficer, MHA(SecTs) y New Delhi.

4, The Pay & Accounts
~ f

5. Finance-Fr1 Desk, MHA.

6. Spare cppies—af). | : L
ue wam«ﬁérst\-q .

“ (7., BURJIA).
Depgty secretaryﬁ{)

e
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s oo gaEs R ;- i‘pos‘ts
Sl. N Designa"tlon“& L Foi'©
Kp, - scale o:f.' pay St T sanc‘bj.onec'i L
= 0111'1: Beglstrar (Rs. 4;50(}—5'700) _
2 Asst'b Bag‘l st:car (RS 3000-4500‘.) 25 -+
3. -Sect:Lc oificor (Rs. aaoo—SaOO‘v ' 37,
4, - Ass;l.s’ban‘t‘- (Rs 1540—2900) ‘ ' 3:'/
5, 1LDC (3]5.950-1500) | i{/
6. Daftryl (Rs.775-102) . | l;
7. Peon (Bs,750-940)" 3L
' .~ Joint | SRS
s, 'PS tp/RegistTal {Rs. 2000—3500)1 l -
S Court Magter (Rge Z)OO-BSOO) 2/
10, P.A. for Registral (Rs. 1640-2900) Lo
11. Steno Grade 1Dt for Asstt. - '
Regi strar (Rs. 12)0-22)40) |
12, Daftw for CouTt liastn*‘ (Rs.775-1025)
13, Peon i‘or Joint Reglstral
14, YPeon for Court,
| Total :
g ’-
l B
ol @f & H i
A /_?.7 /I/QQ;
/
/ L
2 cohe
/ -
3y




EENEN PR Y Sl LA 0T

pOSTS FOR INVESTT GATTON IL VISION OF WHRC

/4 's1. Destgnation & No. of poste
No. scale of pa¥y _sanctioned.
1 ,Dy Inspector General 1/
A Rs. 5100-6 130) |
5, superintendent of Police o/
(Rs. 3000~ 2500/ 3700-5000/ .
, | 4500~5700)
) 3. 1LDC (Rs.950-1500) 2/
4, Dgftry (Rs.775-1025) 14
= &, Peon (Rg.7350-940) - l/
G, PS for EG lX
7. StenaGrade 'D' for 3.P. 2
g. Peon for S.E. and DS° | 2,
- Total: _3._3—__

@\B
———




Rl e TR ‘_,!r u

’ pOSTS FOR REGEARCH L VISION OF NERG_ | @/

T oigeation & scale Sou of posts’
si;l Degt gnation & scale of . O ctioned.
No. Pay | _

’ rectoT
e . %s. 4500—5'7003
S

> PS for i rector | - .'
1 % - {Rse N00-3500) ‘

1
3. Peon for Director ‘ | :
Rs.750-840) |

1
(2 (Rs. 3000-4500% | |

5, ReseaTch Asst. ' - | 2
(Rs. 1640~ 2200} |

6; LDC | | 1/

(Rs.950-1500)

/£
4, sr, Resgearch officer /

. Peon . - 17
! (Rg.730-940) - -

S Stéﬁo Grace ‘D! for;SBOs

1
| | .
| o,  Daftry. | o

1
i .‘
| ' \
| -
i
!
1 )
'
; [
i
¥
i

E il -
b
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2.

3.

10.
1.

12.

14,

1.

17.

£

/
£

- Degigration

-—-'-—C_,

£ S
g

£ a
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R .
'.“, . A‘ i

and scale'_pf pay .

30111‘1: ‘gecretary

T__s___ ral AQUD .
nnel & Gene .
PS‘ Sersonnel, cash, €0C ‘

Dt rectoT
Deputy S ecretary

Daftry

(b) Registli
Assistant

LDC

P 'eoﬁ

PeTash

gafal Karamchaxi

T™ingnes & Acco unts
‘genioT 4.Ce
‘A A.C.

JUIlidr Accountaﬁt

.
Tingd

A.'sst.Direc'tor
genior Tmnsla‘tor

- JunicT Trensiato?

130G

>

GSTS oR_ATMINI STRATION vax. ot

- - .
e Woa” T — —
- —-'.-I -, [ L] -
e —n..—-. - -l. B

e T S
'u-".—-‘-—- B s Ve .

-

; -, .
P o .-- e &

P

 Nos of ﬁﬂog‘ts

sanctioned. .

. .
) e & e T — _'-..
.
-'I—-.— l—. . . L4 .

In LIBU «
Z'&X\S'tf

Son l,b:‘ba-‘\'\ .
. V\’, g‘lt‘y .




) R

ILibrarian

" pgstt. Librarian

Library Attendant

Peon st , e

a—m . -

Computer Divi :Lon

24.
25,

'ST. SYstL:ms Analyst

" programmer

" programmer Assistent

PS for JS and Director
gteno lGTade 1Dt )
Driver

Peon for. Sgcy. Gegneral

Peon foT Jo*nt Secy.
)

~

}

fatefa s s s Ll senda -

RTINS T LRS!

nrand Totals 47
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¢l. No. ﬁesigmtion & g Nd.**of posts
S _'sanctioned

-gcale of pay

L] a a
-—'.-—..——'-—'—'.——.-—.—'— e L s P G ime e

B '__,l._. L

1. Information &
' Public Relations pfficer

Ze Protocol hssigtant

93]
.

'LDC |

tb

Peon

Asel stan‘k;

o o
[

. gteno Grade 1Dt

-

feon = 242 ¥tz

Lo 2434 =S
Dagra - 1+tu—n_+1_,+i;»~.-@



- Y \.\\\(.\_/- No.15011/9/94-HBH.11 4 _ . /& j
_ ‘5%\3'2///' Government of India/Bharat-sarkar . ,
~ < - . Mindstry of Home Affairs/Grih Maentmlaya ‘ *!

LA B A J

N

(New Delhi 1100 O1 , -
31 May, 1994 |

JORDER

Sarction of the President ig hereby accorded to the
creation of the following temporary group ‘A', 1B7, 1CY &
‘D! posts for the National Human Rights Commission from
the date these are f£illed up +111 28.2,19285. i~

i

§.Mq. Ngme of the post & scale of pay - No, of posts
- la Private Secretary to Chaimrman s+ 1=
(Rs. 3700-5000) . :
2. Private Secretary to Members 4 -,
( Rs: 3000-45000) . :

3. Pri -\%’be\ Sgcre ta ry. towDEPE:
(Rs. 2000-3500)

4, PA gD | | 1.
(Rs. 16 40-2900) T :
5- _La D. C. 5 . ¥ ’
(Rs. 950~ 1500) ' : L9
. . ‘ _ VS \ ? s
6. Peon | { 12 D Y

{Rs.750-950)
. : Total: 24

2. The expenditure invelved is debitable to the major
head "70"-C-0Uther Administrative Services-C.2-Special
Comni ssion of Enquiry-C.2(1) -Other Commissions C.2(1)(7)-
Yuman Rights Commigslon under Grant No.42 for Minigtry
of Home Affairs for the year 1994-95. '

3. This 1issues with the concurrence of Minigtry of
Finance, Department of Bxpendi ture vide their UO No,
548,/M0S{Rev.& Exp.)/93 dated 25.5,94 apd MHA TIFD , - _ _,
No. $590/404- FA{T—dabed-24:5:04. §3 € [ [Tr W/ §G {1/ 357

_ %({%\’t@‘:ﬁn_ { .
L, ' (J.s. BURTIA)
, DEPUTY SECHETARY(K)

Copy to: -
1. The Secretary General, National Human Rights Commi ssion.

~ Coﬂntd.!,i#é. ozp | e

Stegh R



’\ 'i'j-"‘"""f-' ..iﬁaf‘ Lo '. Loy 'B {‘?} vl ( L "L ;
: Head of Office-cum—-»Dj_sbuI‘sing Ofi‘icer, Na‘bional P 'no(:o
_B.lghts Commi ssion. L PR IR 2

e —— e

The Denartment of Expendlture, Ministry of Finance,

New Delhi.

The Pay(& Accounts foicer, MEA (Sectt), . New Delhi.
Finance-1 Desk, HMHA.

S;bare copleo-De

(3, 8. BURITA):
DEP'U TY SECRETARY ()




=

oo oupA(1)(T) Human RIEHES
try of Home hfc.ira for th“’e“gyeara‘:ggf

a2 e, A AgAmbh stk L TTEYE UMY RPN S J 10 Yodal '

€N£>iju/

No.1 3026/ 188/9'5—K 111
Govemment of ndia/Bharatl Sarksr - R
Ministry of .Home kffe.lrS/Grih Hantrala;y'a. S

ORDER

ganction of the ?rebment is hereby_, acco rded’
1o the creation O of one "c-emporary oat of.])espa ch
Rider in the National Human Ri Commission in: ’c.he
pay £cal€ of Rs.950—1400/- with immediate effect and

upto 28.2. 5.

2. Tphe post belongs 1o Generel Gentrd Sernce '

Group 'C° (Hon-—Gazet‘ted).

P The expenditure involved 18 deblt.able to Hajo:r

fesd "2070"-C-Other A.ammistrat:.ve gervices —:C. D

Specizl Commissiol of Engu Ty - (1) Other Commiss:.on -
o iy

?__

of the ¥inis

4. Tpis issues, witn, the boncunence of ﬁinls‘cry of
Home Affairs IFD vide their “Ye Ho.13‘79/ aa-ba b

16.8.94.

Wationgl Human Rights CommlsS:.on. (w ’c.h spare coiﬁiee
2. Pay & Accounts office, Hn.n:.s*try of Home A:t‘falrs

(Sec‘ht) Yew Delhi. s B
% Finance V, Desk, M.H.A,

4. Spare copies 10.

" (A.K. SRI)
DEPUTY SECY. TO




paver Iu L ROYP SR AR N

e N L

S A | Wo.15011/9/94-HR.IT - co. . e il
s _ Governnent of Indiz/Bharat Sarker ™ % ool
Kg“*ig” Ministry of Home Affairs/Grih M?‘nt?_?:]:'?ya'-af . ‘
/‘ff .V
\q)-b /ORDER/

Sannrtion of the President is hereby accordedto
the creation of the following temporary Grioup A, '3Y,
tat' and 'D' posts for the Iiational Hunah-#ights.Commission
from the date these are filled up %111.28.2,1995.a8 "

. detailed below 2- S o
!
7, LiW_DIVISION i
| S.Ho., Hame of the post & scale of vay . Ho.
- Te Assistant Registrer B
. (Rs.3000-4500/~)
2e " Steno Grade 'D’
(Rs, 1200-2040/-)
3 Peon P _ .
(Rs.750-340/-) ron
SIRDI DIVISION |
4~ Junior I renslator
- PoRSOEAL OFFICE OF CHAIRMAN
" ‘ _ A =
S PA to PS to Chaimman
(Rs, 164 0~2900/-)
FIFANCE & ACCOUITS DIVISION
G Asstt. Accounts Officer
{Rs, 20n0-3200/-)
T Junior Accountant -

(Bs. 1200-2040/-)

— . 2. Sanction of the President is hereby also -
’ d\ accorded to the upgradation of one post yef i8taff-Car -
O \D Driver created in the pay scale of Rs, 950~1500/-"to that-
J of Senior Driver in the pay scale of Rs,1350-2200/~ " . :
: %J 2s personal to the present incumbent if'he. is on-deputation. .

- i - o el




Fl

expenditure lqulved is dpbltable@: 

-5- The
najor head '2070'—«—-0’01‘1“‘1‘ 'LﬁmlnlStI‘_Lul"TP Ke
Commission of Enquiry -GC. 2( 1) - Other Comni ggions.
c,2(1 )72 *”&n 3ights Cormission under Grant, '
.~¢antry of Home Affalru for the year 1994=95
4. This issues with the conlc

heir ¥y. Ho. 163@/94—Fin.7 dated' 5.

The Secretary General,
bﬂﬂﬂlSSlon

ifead of Offloe—cum-Dlsbur51n% OfflCPT
Hupan Rights 50:51551on._¢‘-

The Department on“ﬁpandltu*e, ulnls
Yew Delhl, )

T

Tne Pay & Accolns nfficer, ?EA(ﬁgptt Liey Delhi.

Finance V Desk, -TA.
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y : i
i Noi13026/188/93~ﬁ.lla
|

A*ﬁﬁﬁﬁi@o&erpmathofIndiaﬁBﬂﬁﬁ‘%Mﬁﬂigﬁﬁi
~linistry or Hote Affairs/frihylianta)

/ - R B : ~ New Delhi ijb,o1 7
A ,, ‘ B j;'Octoberi:1994.

/ ORDTER/

- Sanction of the Presidrnt is hareby accorded
to the creation of one temporary post of .Staff Car
Driver in NHRC in the pay.scale of Rs.950-1500/= -
with effect from the date the noot ig fillediin.and " °
apto 28.:2,95., L R

2.4, 'i}}The post belcongs to'General'qeﬁif:
Group :'0' (Won-Gazetted).. T

2. - The expenditure involved israébitﬁblé:tdniajorﬁfl.
Head "2070" -C_0ther AdministrativeuSé:iiéés;C;zgﬁpecial-ﬁ
Comission' of Enguiry-c.2(1) Other 90mmi§gf¢3;+*gﬁ;;;ﬁ;fsfa
C..2(1)(7) Human Rights Commission unde? Grant Wo, 42 1" .
of the Ministry of Home Affairs for the 'year .1994-05. .

4 ,5:.. Thisg issues with the COnCLII'i’.en‘ée Of]“THA,IFD el
vide their Dy. Wo.4505/FA(E)/94 dated 26,9,94. & :

v, 4

\ 2 S
(A.K, SRIVASTAVA) . -
DEPUTY -SECRETARY(HIR) - ..

Copy itoz-

2o .. Pay & Ac%ounts 0ffize, MIA (Secttd,
3., . - Finance V, Desk, MHA | U
4+ . - Spare copies 10,

in' 2 sprré copy

TASTAVA )

(A.X, SR
DEERUT

" - ~ |
i HES
An‘:llg_.:“ “ j”
ik



o, 15011/9/94-lix S
Government of India/Bharat varkar:
Ministyry of Houme Affairs/Grih Hantralaya

LR LS B ]

A\ o kb o
. . - . L P
-\ _ 310
SRR .,Béﬁgtion of . the President is hereby
7 - creation of the following teuporary Group 'B!,:
Y posts in the Investigation Division of ‘the NHationg
A~ Rights Commission from the date these are-fille
’>28.2.95 as detailed below:- U

 B.Ho, liame of the post & scale of p&Y?fﬁ

» (1 ' Deputy Suptd., of P lice
ey . . P ¥ ullp 1o 8] O lce
A (ks. 2000-3500)

Inspector
(ds. 2000-3200)

"Canstables
(85, 950-1400)

£ -4-‘. LG

i (its,950-1500)
C 50 T Dartoy T

- : (8. 775-1025)

‘ 6o Peon
(K. 750-350)

AW 2, " The ‘expenditure involved is debit
7 head "2070"-0-0ther Administrative Services
_;;ﬁgmmissianofJEHQuiry ~C.2(1) -~ Other Comuigsi

Rights Commission under Grant Lio,42 for Ministy
~for the year 1994-355, T

, ; 3. i This issues with the concurrence df;lf_#
ﬂ:; Dy}ho.134/95-FinV dated 25.1.95. Co S

. ’ h‘- y - --
N\ Copy toi{/{/// o :
);- Te “lhe Secretary General, wmational Human
2. Head of Ofiice-cum-visbursing Oflicer
- Rigbts Commission, T
3¢ '+ Thé Departient of Expenditura; Fiinissrys L
~ " Liew 0eThi ' , o N
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No. 15011/ 1/95-HR : ' i
Government of India/Bharat Sarkar -
Ministry of Bome Affairs/Grih Mantralaya

R

New Delhi 1100 O1
: | | 24 Pebruary, 19%

. T -
Q/O_/V_- . The Secretury Genersl,

/// Hational Human nights Commission,
: sardar Patel Bhavwan,

‘E AR HEW JELHT
'\/\J‘“ o
A o

5 l/ I a. Girecieu to convey the sanciion of The

. President to the cresticn oI iwo telporary vost of otald
: \ . Car Drivers in the Hetional Human Kighis Comelssion
XQ In the ey scale of Ks.0950~1500/- with effect freom the

. The expenditure involved is debitable %o Hajor
ezd "2070"-C-0ther idministrative Service-C.2.5pecidl
Gomiission of Bnquiry-C.2(1) Other Commission'-. .
C.2(1)(7) Buman Eigh@sa“ommiss;on_unﬁer Grant~Ho.42 _ ,
af thé Ministry of Hoge Affairs for:the year 1334=05. .

[w]]

‘ _(%(‘
ooy
55
. %)J\
(SS1)V}

‘ 3{_. This issues with the coﬁéurféngeﬁbfﬁﬁﬁA;;Q'
 vide their By. No. 297/95-Fin.V dated "22,2:95,"

Copy toi-

1. Pay & Aceounis Office, MiA (bec,i;.’t-'),}:
2. FPinance YV, lesk, MHA, .

e 3.  Spare copies 5.
\\4’)4)‘1 ' ' ' !

- | A (A.K, SRIVASTAVE
| N DeputyVSegrétaIy(H
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No. 15011/9/94-Hk
Government of India/Bharat Sarkar -
Ministry of Houwe Affairs/Grih Mantralaya

‘y
| New Delhi 1100 01
9 March, 1335
JORDE R/ | © i gae
In partial modification of this Ministry's
Order No.15011/9/94~-HR dated %1,1.95 sanctidn of the _
President is hereby accorded to the creation of one _of the pos
of Inspector mentioned at S1. No.2 of the above order
f’ woe-fp 18.1095 till 2802095. . _
' 2o The expeuditure involved is debitable to the major
head "2070"-C-Other Aduinistrative Services C. 2-Special
Commission of Enguiry -C,2(1) - Other Commissions C.201)(7)-
Buman Hights Commission under Grant No,42 for Ministry of
Home Affairs for the year 1594-95, .
3. This issues with the concurrence of IFD vide their
bVy. No, 313/95-Fin.V dated 8.3.,95,. o -
LQM\KQ‘L"
(AR, SHIVASTAVA)
‘ Deputy bBecretary (iR )
Copy toi-
A 1. The Secretary General, National Human Rishts Commissio
T \_/2./ Head of Office-cum~Disbursing Officer, Natlonal Human
05\ Rights Commission, Sondhoe Pekel Gyonso .
/ - 3. Lhe Department of Expenditure, Ministry of Finance,
New Delhi, '
4, The Pay & Accounts Officer, HMHA (Sectt. ), Hew Delhi
5 Pinance V Desk, MHA,
6. Spare copies - 5.

VN e
(A.X. SRIVASTAVA) -
Deputy Secretary(HR) _ -




?mg,

Cls

P SO

Lio.15 01 1/9/94-11'{
Government of India/Ihurat barkar
ulﬂlqtry of Home Afiaire/Grih lantral aya

e 0

/4/

Wikl

/ ORDE R/

I e N W

New Delhi 1105 01
13 June,“199i

i 3,3ﬂf%1335i

waction of the Presjdent is- hereby created to the

gt
b

,’ﬁ
73
E/

o -
b effect frou the an
gk)ﬂJﬂ' 2, The expenditure involved is debitable to the m
e head "2070" ~C-Other pdministrative Sewr
Jw&i?fz;‘ Commission of Enqulrv~“.2(7) Other Comm
¥ a{ . Human Rights Commission under grant ¥Ho,42 f
_ \/‘%col Home Affairs for tae year 1995-56
L W\
3. This iusues with the concurrence
=i, : Hinist vTy of Home Affairs vide their Diary
~ dated 7.6.95,
- ~
e
g
g
.q;\ |
\)c\ Copy tos-—
Te "J.‘he'Secrot;ary General,
V2./- "Head of Oiu_Lce-oam—-UJ_sbu“S,t.n{)
CT-B ,vﬂ¢%\ Rights GumML_ulon, SR
The Uepariment of Expenditure
ijnwﬂ Few Delh:
4. The Pay & Ageounts Ufficer,
\b 5 Tinance V, ifiA.
6. Bpiare copies ~-10.
nfvﬁz/

upgradation of two posts of Ltenogripher Crude *D*

scale of Rs, 1z 00-2040/~ creted in the Commnission for superinier

“pof Police vide this Ministry's Order JNo.15011/9/94
3T.5.95 to thab OI. PLA,

in the

IR dated

in the secale of Ha. 1640-2900/- witl

te the posts arve filled in and apto 29,

e Fots | ]’f-_\ I —an. MO 5

aygﬁn

ajor
vices— Ce2~lpecihrl
issions-C.2(1)(73}
for Ministry

B
of IF Divigion of

7 Ho, 7§‘L’J/’1 /7iny

' !l‘-I'A" i j A e

-_jik_\:ﬂ N
(&.X, DRIVALJ’FAV!&)
Jeputy Becretary (HR)

National Humdn Rights Commisoio

fllcer, Hational Lu”*n

7
, Hinistry of dinance,

Hiia (vectty, Hew Delni,

(i&.\_\.. u}ilvim‘w ’1)
IUeULlL" necretary (4R )

nder
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: TEALTLY Lo
Ho. 15011/9/94-HR
Governuwent of Indiua/Bhurst Saricar
Hinistry of Howe Affairs/Grih Mantralaya

- NHR ¢ : New Delhi. 1100 01
"/ Dy. No. 22 1= 1Yy Lecember 1995
. .2 2 : 5
‘ Daté.........‘..5;_2 ' l‘ : "

| @ZQW "%‘ﬁ_u_ﬂ:_ﬁ

Sanction of the President is hereby accorded to

_the creation gf the following temporary Group 'A', 'B',
and 'D' posts in the Investigntion Division of the
National Human Rightas Comission from the date these are
filled up till 29.2.96 as detailed below s-

B.No, Hame of t he post_& scale of pay Ko. of post

1. Superintendent of Police 1
(Rs.3000~4500/3700~5000/
4500-5700/-)

2. Personal Assistant 1
(Rs. 1640~-2900/-) '

b Peon ' . 1
(Rs.750-940/-) |

2. The expenditure involved is debitable to Hajor

- Head '2070-C-0iher Administrative Services-¢.2 Special

NS

Commission of Inquiry-g.2(1) Other Commission

C.2(1)(6 )Human Hights Comaission, C.2(1)(6)(1) Grunts-
in-aid under Greant o.41 for the Ministry of Howe Affairs
for the year 1995-36.

3e
vide

£

-

2o

3.
4'

This issues with the concurrehce_of IF Division
diary No,15953/7in.V/95 dated 14.12.95,

Yours'faithfully,

RV

( A K., SRIVASTAVA 3
DIRECTOR(HR)

The Secretary General, National Human
Rights Commission, ' _
Heud of O0ffice~cum-Disbursing Officer, National
Haman Rights/Comnission, '
The Pay and iceounts Officer, MiiA(Sectt), New Delhi
Integrated Finance Divigion, - ‘




NNy | No.15011/88/95-HR

Government of Indie/Bhsarat Sarkar.
Ministry of Home Affairs/Grih Mantralaya

New Delhi 110001
. &4 mMmarch, 1996,

l 4 R : ,
0 RDER : T '

Sanction of theJPresiqént is hereby accorded to the

' redesignatienygfatie &ﬁﬁﬁ%ﬁ%ts~of'SUperintendent of Police!
created in National Human Rights Commission in the pay scals of
. R8,3000-4500/3700~5000/4500~5700 vide this Ministry's fjrder

No,15011/9/94~HR dated 31st May, 1994 and 15th December, 1995

as !SeminxgSuperintendent,nﬁmﬂg$icQ! if opsratéd in the pay
scale of Re.4500-5700/~ as per the Re€ruitment Rules For the post
in. the pay scals of Rs.45D00-57007 =% : Lo

2. The expenditure involved is debitable to Major Head
'2070-C-0ther Administrative Services-C.2 § ecial Commission
of Inqyiry-C.2(1) Other Commission C.2(1)(6§-Human Rights
Commission, C.2(1)(6)(1) Grants—in-aid undar Grant No.41

For the Ministry of Home Rffairs for the year 1995-9¢.

3. This issues with the concurrence of IF Division vide
disry No.348/96/Fin.V dated 21-3-1996,

AU —
(A.K. SRIVASTaAvA)
DIRECTOR(HR)

. 1. The Secretary General, National Human Rights Commissiﬁn.
(353 ﬁJ?f///’Head of GfFfice-cum-Disbursing OFficer, Natiomal Human
Rights Commission,

1 3. The pay snd Accounts OFficer, MHA(Sectt), New Delhi,
L V) 4. Integrated Fimance Division, :
o Qé' _




e ~ N0.15011/101/95-HR

L N B

UHDEH

of the Fnllouin“ temporary Group 'Af,'g?!, 'C!
the Naet{onal Human Rights Commission From ths
- Fillled up till 28.2.97 gs detsiled below :—

 Leu Division

Lo 5 S.No. . Neme of the post & scale of Pay

1. Dy. Registrar
{Rs.3700-125-4700-150-5000)
2. Asstt. Reglstrar
~ (Rs.3000-100~3500-125-4500)
3. Sectlon OFficar
‘ {{Rs..2000%6042300~E8-75-3200-100~ 3500)
4, fssistant
' (Ra 1640-60-2600-EB-75~2900)
5. .
Lis.1200 30-1560~EB-40-2040)
6. - L.D.C.
(RB.QSO 20—1150 EB—25~- 1500)
7. Steno Grade 'D! _
~ (R8.1200-30-1560-EB-40-2040)
T g. Pecon

féﬁsi?éb$12487o-aa-14-9ao)
- Daftary ,
"(953775412-87:-58-14—1025)
10. Steno Grads 'C'
' iQns.1640-6052500-55-75-29uq)

Coordination Section
i

11. Section Officer
(Rs.2008-60-2300-E8-75-3 200~ 108-3500)
12. Asslistsnt

.(Rs.154U—GD~2600—E8-75—2900)

"Finance and nccounts Section

13, . Assletant Accounts Ufricnr ~
{Rs.2p00<6U-2300-EB~75- 3200)

Li April, 1996

o)

I Government of Indis/Bharst Sarkar é&‘fﬁg/
A ministry of Home AFFairs/Grih Mentralay

Nau Delhi 110001

Sanction of the Presidant is hersby accorded to the cregtio

end 104 poate fior

date these are

No, of posts

e

. ,ﬁf‘

!




14, Junior Account‘,.unt _ 2 !
(Re.azoo~3u;WSsﬁ-Ee-ao—2040)

dnformation ang Public Relztions Unit
15, Assistant InFormgtiDn O0FFicer . 1

(Rs.2200-75228UD%*4waB—1DU~aUUD) ’

Total ; 35 /_

——

2. The Sxpendityrg involved ig debiteble to the msejor -
head "2070"~C~0tgp Administrativg Services C.%fSpscial -

-Cnmmiasiun-oF.Enquiry—C.2(1) ~ DOther Commissions (¢, 2(1)(6)-

Human'Rights Commission C;2 (1)(6)(1) Grants~in-aig Under

Grant No,47 fop Ministry gf Home Affairs fopr the Year' 1996-97,

3. This issyeg with the tOncturrence of if Division Vide

VA e
A.&T‘ RLUASTAVA)

DIRECTOR(HR)

(A.K. SRIVASTAY #)
OIRECTUR(HR) :

S C§i> :
-

| ’ 7 " . ."

LNt F S ﬁ i

: "s o

M
|
"i

Copy tos= _ ;
1. ‘ The Secretary Generel, National Huypan Rights Cpmmissiod.
2. Head orf DFFice—cum—DisbursinglDFFicér, NHRC.

3. The Departmant of Expandituyre, Ministry of Financs,'N.d?J
4, The -pay .2 Accounte Officer, mia (Sectt), New Delhi.i W
5. Finance Desk ,rHa L o ;i
&. Sparas Coplies «~2p, ;J
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No.15011/90/97-ER VO
MINISTRY OF HOME AFFAIRS .
(HR .CELL) ' ;
t**** __}
' N Dated Uctcbers?/ 1997.
. /
ORDER

fn' terms of the instructions contained in thea M/O.
i . ;
JFinance, Deptt..of Expenditure O.M.No.A-11019/6/75-EGI dated

the *24th March, 1976, sanction of the

President is hereby

accorded to the conversion of the following temporary posts

which have been in existence for a period of not less than

“three wyears in the National [uman Rights Commission, inte

permanant ones, with immediate effect :-

*

51.No. Designation of posts . _No.fﬁf posts
1 2 3
1. Private Secretary to / 1 {One)
Chairman '
V2. Under Secretary 2 {Two)v”
3. Asaistant Registrar(Lawfj ~ 3 (Three)iv
4. . Private Secretarf to 4 (Four)w—
Iy . Member
-+ Special Assistant to 1 (One)v/(
Chalrman :
‘Principal Private Secretary 1 (One)v//
to Secretary General.
Senior Research Officer 1 {one) R
B.- . - Information & Public Relation 1 (one )" X
. Cfficer. : :
9. Senjor System Analyst 1 {(One)
Group 'B!'
’
‘10, Senior Accounts Officer 1 (Dne)ﬁ/,
11. Assistant Director (Hindi) 1 (One)

Contd...,72f{f{

ysey | %} '-



2

12, Programmer.

1%. Section Officer

ié. 7 é;ivate Secfetary

15, - Court Master

C16. f;'Assistant Accouﬁts Officer

17. Librarian

l8. -  Personal Assistant

19. -.‘Research Assistant

20, - Assistant

21. f¢Seﬁior Translator

22, ‘ ;;Erogrammer Aesistant
: 23. . Protocel Aséistant
.Group 'C'?

S ] oy

24. .ypdunior Accountant

25. “. Stenographer Grade 'D!
. 26, fdunior Translat&r

27. ‘5J;fABsistant Librarian

28. Ff-Lower Division Clerk

29, " Staff Car Driver

30. - Dsqpatch Rider

ﬁ1 ._ | Library Attendent.
: q?' _ ~Dﬁ£t§fy
Sg- Farash

1 (Gne)+

5 (Five)v
6 (8ix)

é (Tweo)d

2 (Two) v

1 (One) v

8 (Eight)Y
2 (Twoiﬁ

10 (ven)v”
1 (One)v”

2 (1o,

1 (OneJV/

/1

N

+

3 {Three)
8 (Eight)

2 (Two)¥,

1 (Onej*

21 (Twenty One)-
7 (Seven) .-

1 {One)

b

44 (Fourty Four)~"

2 (Two) .

Contd...3/-



s e :
3
{i
35. Safai Karamachari _ 3 {Three)
———ra
o A
Total: ’ - : ‘158 (One Hundred Fifty
) ’ Eight)
2. - This issue with the approval of the Integrated Finance
of ‘this Ministry- vide the:r Dy . No&B/pPAlDirgated JﬁDOctober:
1997,
' &
P

¢y [K.D

' . . - .‘. h a r 1,
y—. : ' Deputy SeTretary(HR)

L}g//‘_bThe Secretary General; National ‘Human Rights
[ A Commission.

2. Head of Office-cum-Disbursing Officer, NHRC.
3.*°  Pay & Accounts Officer, MiA(Sectt.), New Delhi.

Finance é%i‘Desk, MHA .

, _Spa:e-Copies {20).

ST < e
:  ! ﬁﬁYlW )

ST

T ne




-Up, as detailed below:-

¥

,/f;"“".ﬂf ﬂ,/ m v{?f/(l,

No.15011/34/97-HR
Government of India/Bharat Sarkar
Ministry of Home Affa1rs/Gr1h Mantra1aya

-

‘

New Delhi 1100 O1
(&#September, 1998
ORDER
Sanction of the President is hereby accorded to the
L

creation of the following temporary Group ‘A’, ‘B’ and

—

'D’  posts in the National Human Rights Commissjon for a

period of one yea? w.e.f. the date these posts are ff11ed'

GROUP -~A

1. - Presenting Officer 5 (Five)
(Rs.18400-500-22400)

GROUP -B

2. Private Secretary 5 (Five)
(Rs.6500-200-10500)

GROUP-D

3. Peon 5 (Five)
(Rs.2550~55-2660~-60~3200) '

2:. The expenditure involved is debitable to the Majér

Head 2070-Other Administrative Services - 105 .Sbecia1

Commission of Inquiry -02-Other Commission - 0.02 Human
Rights Commission 0 0.02.3f Grants-in~-Aid wunder Grant

No.43, Ministry of Home Affairs for the year jQQSjQS.

&



3. This issues with the boncurrence of I1FD vide: their

py. No. 4500/FA(H)/88 date' 18.9.98:

2 -
zﬂ(o. M )
Depdyy cretary(HH)

e Copy tO N
{ L :
\}x”" gecretary general, NHRC.
2. Head of agffice —cumeisbursing afficer, NHRC.

3. Ministry of Finance, Department of Expenditure;
A pay and Accounts officer, goctt. MHA
5. Finanpe—V.Desk, MHA
L.

PPS e WS ol ,‘n)r,;h%lc—&-
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Dy, Mo 4"
Date ‘“*&Z?E'i)q

No. 15011/86/99-HR
Government of India/Bharat Sarkar
Ministry of Home Aftairs/Grih Mantralaya

Mew Delhi 110¢ 01

5jl£i3 o 11th August, 2009

ORDER

Sanction of the President is hereby accorded to
the creation of 50 temporary Group "A’, "B’,°C' and D
posts as mentioned in para 2 in the National Human Rights
Commission for a period of one year with immediate effect
and upto 28.2.2001 by gimultaneous abolition of 16 posts
in the National Human Rights Commissicn as indicated in
para 3 hereunder: -

- 2. E )STS_TO_BE_CREATED

GROUP “A°
S.No. Degignation Scale of pay No, Of post
L. Dy. Registrar Rs.12000-375-16500/- 2 (two)
2. Assttggeéis;raf Rs.10000-325-15200/- 3 (Three)
GROUP "B’ -‘
3. Section Officer Rs.6500—200¥10500/— 2 (two)
4. Dy. Superintendent
of Police Bs.6500w200—10500/— 3 (three)
5. Personal Asstﬁ. Rs.5500-175-9000/~ 2 (two)
6. Research Asstt. Rs.5500-175-9000/- t (one)
7. Assistant ng.5500-175-9000/- 10 (ten)
8. Accountant - Rps.5500-175-9000/- 2 (two)
GRQUP. "C’ ’
g. Stenographef -
“”P : - Grade “Df Rs.4000—100*6Q00/— : 6 {s1X)
10 U.D.C. Rg.4000-100-6000/- 6 (six)
tt. 1..D.C. Rs.3050-75-3950-80- 6 (six)
4590/-

12 Staff Car Rs.3050-75-3950-80- 2 (two)



| ;j GROUP D _ - - | |
Y/ 13, Peon : 119.2550—55—265()¥6ﬂ- 1 (three)
¥/ ) 3200/~ :
? i4. . Farash - Rs.2550-5542660—60— 1 (one)
- D - 3200/- : -
15. - Safaikarmchari Rg. 2550-55-2660-60- 1 (one)
: ’ 3200/~ .
50 (fifty)
. 3. POSTS 1O BE ABOLISHED
{ ' _ 7
1. Inspector Rs.6500-200-10500/- 4 (four)
2. Junior Rs.dOGO—lOO-SGUG/—‘ 2 (two)
Accountant -
I
i3 Constable Rs. 3050-75-3950~ 9 (nine?
P 80-4590/-~
. Library " Rs.2660-60-3150- 1 Cone)
‘ Attendent 65—3540/—
i 16 (sixteen)
4. 50 posts mentioned in para 2 above will be filled

up by re-deployment of surplus staff or through
deputation as far aslpossible; direct recruitment being
resorted to only in exceptional cases.

5. The expenditure invovied is debitable to Major
Head ~2070" - Other Administrative Services 02.02 Human
Rights Commigsion, 02.02.31 Grants-in-aid under Grant No.
45 Ministry of Home Affairs for the year 2000-2001.

6. This 1igsues with the concurrence of I1F Division
vide their Dy.' No. 1435/Fin.V/2000 dated 10.8.2000.

!

SN Ry ST N § |
(4. Chowdhury) e

’ B Under Secretary (HR)

Copy to:-

P P&AC, MHA Sectt., palhousie Read, New Delhi
' National Human Rights Commission, Sardar Patel

Bhawan, New Delhi.
Minigtry of Finance, Department of Expenditure.

L ' .
2

2

4 Finance Y. MHA
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No. 15011/86/99-HR

NEEa) ’ 'n'c‘:{ :ni\ Gaovernment of India/Bharat Sarkar
R JE}" - ————-— --—Ministry of Home Affairs/Grih Mantrala . —%L- :
i ® .
U‘S(}\;'f 9 7 JUL 2001 k Ml
- SPICO:BR. BV New Delhi, the 26t July, 2001
t Y NQeariaoeeeee v nataone ; | _
8312 ORDER

Sanction of the President is" héreby éccorded to the creation of 10 temporary Group A’ '8,
'C'and 'D' posts in National Human Rights Commission with immediate effect and upto 28.2.2002 -

GROUP A’

S. No. Designation Scale of Pay No. of posts
1, Under Secretary Rs. 10000-325-15200/- 1 (one)

"™ GROUP B’ | |

2. Section Officer Rs. 6500-200-10500/- - 1{one) :

3. ' Personal Assistant Rs. 5500-175-9000/- 2 {two) -
4. ~ Assistant Rs. 5500-175-9000/- - 2(two) -

GROUP 'C’

5.  Steno Grade ‘D Rs.4000-100-6000/- 1 {two).

8. ~ Lower Division Clerk  Rs. 3050-75-3950-80-4590/-. 2 (twe)

7. . Despatch Rider Rs. 3050-75-3950-80-4590/- 1 (two)

3. The expenditure involved is debitable lo Major Head 2070" Other Adminis!ra*i@ Services ™

. 02,02 Human Rights Commission, 02 02 31 Grants-in-aid under Grant No. 45 Mmlstry of Home Affairs :
\(r% for the year 2001-2002. o .
)/}

4. This issues with the concurrence of 1F Division wde their Dy. No 1115/Fin.w20_01
g daled 25.7.2001: S

\f/\ i sv“"vﬁ,k" I - (Kirthy Kumar)

d Director (HR)

g“' {k Coﬁy to:-

/g \/&AO MHA Secti., Dalhousie Road, New Celhi.
/ National Human Rights Commission, Sardar Patel Bhawan, New Deihi, :
\’\ 3. Ministry of Finance, Oepartment of Expenditure * with reference to  Iheir Dy No.

626/E.Coord 12001 dated 19.7.2001.
4. Finance V. MHA, -
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n _ C o Most Immediale
’ No. 1501 1 /63/2003-HR A
Government of India/Bharal Qarkar

Ministry of Home Affeirs/Crin Mantraiyd

A wing — 1 floor, Lok Nayak Bhawan, New Detht
) L Dated, the 6" Decembet, 2005

oRDLR
Sanction of the President 18 hereby qccorded 0 the crcanion of e following tcmpord\fy
Group “A7 pOSES in the National Tluman Rights Commission w.e [ the gate These posts &C filled
up and upto 2822007 as Jelziled below: -

‘. .
D Chief Covrdinato! (Lraining) i- | (one)
(Rs. 1 8400-22400) (through Central Stalfing Seheme)
1) g, Research Officer ‘ ' - 1 (one)
(Rs. 10000-15200)
2. The following posts would be kept in abcyance till such tune as the nowly created posts
 are in eperaion: - :
1) Aﬁ-szl-stﬂﬁ{ fiegist‘r;r (Léw) | _ - 1 (one)
(Rs. 10000-15200)
) Tnspector - C 1 {one)
(Rs. 6500-10500) -
iy - Programmer Assistant - 1 (one)
(Rs 5 500-9000) '
. ' W) Steno Gr. D’ o S L1 (ome)
- (Rs. 4000—6000)/7
e 2. he expenditure involved is debitable W@ the Majot Tlcad '207(l)—uthcr Adlninish‘i—lﬂ\w
S\M' Qervices - 105 Special Commission of anuiry—Ol-()thcr C?ommission—0.0Z Human Rights

‘ ¢ ommission 0 0.02.31 Grams—indf&id under Grant No. 52, Ministry of Hoine Alfairs Lot the yeu!
:Z}, 5 2005-2006. |
\1\1/

/05 dated 5.12.2005.

_LID'?)H/ ’ /L

: (Kirtky Kumar)
A5 \E) ' _ _ Director (11R]
Copy to: -

< 1. Secretary Greneral, NHRC, Faridkat House. Copernicus Marg, New Delhi.
- 2 Cabinet Seeret
3.

3. This issues With the concurrencs of iFD of Ministry of Home Alfairs vide their Dy. TNo- v
%.V  2137/Fin

arjat with reference to their O.M. No. SSICMQOOSG) dated 28.11 2005.
DDO, NHRC, Faridkot HoOwE, Copernicus Marg, New Telhi.

4 . Ministry of Finance, Departnent ol Expenditare, Narth Block, New Delbi.

u A
@/ - . S.X/,P.ay and Accounts Officer, gecrotanial. MHA



FoNo T3011/28/2008- 11 i1
GOVIERNMENT OF INDIA
MINISTRY OF HOME AFT Al
CHERMAN RIGHTS DIVIQIO,

4y loor, NDCC-) Building,
Jai Singh Ra; ad, New Dethi -4
‘Dated the 84 My, 2013
ORDER _l'jﬂﬂ

I'he proposal of the National Human Rights Commission for creation of 64 posts and
abolition of 37 posts as. recommended by the Staff Inspection Unit, Minisiey of Finance has
been examined in consultation w ith the D/o Expenditure and it has | been duidcd to unplement
the recommendation of the Stafl Inspection Report in the Nationa! Human Rights
Commmlon (onqtquenth Sanction of the President is accorded to the creation of Sixieen

(16) Group “A”. ‘B> and ¢ pusts m the National Human Rights Commission with
immeciate effecl. Simultaneously it is also decided to abolish 28 pasts, and adjust 09 posts (

o i.e. one post ol Private Secretary, one Post of Section Officer, three posts of Assistant, two
Postz oF UDC und two Pos ofMulll Tasking Staff} as de[d Jed befow:-
POSTS CREATED
Designation Pay Band+ Grade Pay I umber of posis .
. (Rs.) o
Jaint Director (Research) [ PB -3+ 7600 1 .
i Assisianl Resistrar - | PB -3 +6600 1
| Research Officer | PR -3 +5400 2
Librarian/Documentation PB -3 +5400 I
Officer
5. Section Officer PB -2 +4600 ] 1 - -
6. Private Secretary PB -2 +4600 , 2
7. Assistant PB -2 +4200 [ 2 '
.. |8 Sr. Research Assistant | PB -2 +4600 | 1 ﬁ’
1 } 9. [ Personnel Assistant | PB-2+4200 l 1 )
:L 19. | Accountant | PB -2 +4200 | 1
_.,T'\M'/‘“ I I Stenagrapher Gr.D | FB -1 +2400 ' 2 A
T T oee PB 1 12400 B -
o s - lus(e)
’ P Taotal IG
| | L e Re, ow Mo Lk
s i RITRY ey Cahmm 5 eadh,
:-..i/' pc&i W Jiani and. %‘(jﬂ_'“
3"\ Sr‘é}?ggg Do Cont...... 9
A\ , : _ g
{C‘:l : ’Sd ‘[ £ AR o G el
25 v "\\ / Ar wasperisS & L
; i . ) !{':-_‘.r q"\"" H ‘:(W“_‘ _‘/u,
I \é Crﬂ ' = _\-‘{'} g _‘ﬂ N '.\_\g_,
i YolcHY vk TR sy
' N AT ' Al ™ Mo
9% \Y‘\!'lC.:—"‘raxJi«fh eil K’Cd}’ = 11/!. _',,_‘ 1 : ' NPURES B,“'L’ :’ ia T
Wl e prrdeeraed JIw ?iu_ o ‘ 3 , ’5{ TS w A |
HCP ] qfl l-Oi'f_' . " i - *'T:__.L-f"w“'bts\‘
e ! -’T} - 4 R e Sﬁﬁ Q)J



54 S @/ "
{~, iy \
, 1 i A ':'/
7
/ ADJUSTMENT
S.No’ Designation Pay Band + Grade Pay | Number of ;
: {Rs) : posts
{1 [ Privat Secretary | PB 2+4600 1
| 2. 7 Section Officer [-PB 2:+4600 I
| 3. | Assistant 1 PB 244200 _ | 3
| 4 |ubC ' PB ]+2400 | 2
| 5. IMTS PB 1+1800 | 2
i | Total | 0 ]
POSTS ABOLISHED .
S.No Designation Pay Band + Grade Pay | Number of
B ' _ (Rs) posts
- 1. | Director (Research) | PB.4%8700 ] 1| =
2. | Court Master | PB 244800 c ] 2
3. |Librarian | PB 2+4600 | 1 '
4. _| Protocol Assistant | PB 2+4200 l I |
5. [LDC | PB 1+1900 i 20 . i~
| 6. [ Constable | PB 1+2000 } 30T
L] Total | ' | 28

2. This issues with the approval of the Ministry of Finance (D/o .Expenditure) E.
Coord.-1-Branch vide their I.D. No. |9] 639/-Coord.-1/2014 dated 30/03/2015. '

=) D’
)

(N.R. SINGH!
. i tnder Secretary (H R
\f'" ' Telefax- 23438092

Copy to:- :
AT The Secretary General. NHRC, MADR, GPO Complex. INA. New Delhj-23
2. DDO. National Human Rights Commission, MAB. GPO. INA New Dethi-23.
3. Pay & Accounts Officer. MIHA (Sectt,), 2/10, Jam Nowsr House New Deili- 1 |
4. Sectien Oilicer {_Fiiul.ncc—\-’)_ MMHA North Block New Delhi-0
S BRA{E-Coord-1). M/o Finance. 1e Fvpenditire, N2 v 1D NG 19182970 vur-
2004 dated 30/03/2015



¢ . _
~ | 1) B3| Y
No. 15011/11972017-HR-11 ‘

16y

Government of India L\’\
Ministry of Home Affairs -
(Internal Security — I Division)
2" Floor, MDCNS,
-India Gate, New Delhi-110001

Dated 10" October, 2019

ORDER

Sanction of the President is hereby conveyed for creation of following 25 (twenty-
five) posts in the National Human Rights Commission with immediate effect: -

- | SI._ | Name of the post Payscale ~ [ No. of post
— ] Deputy Secretary Level-12 01
o 2 Section Officer Level-7 02 v
3 Personal Assistant Level-6 02
4 Agssistant ‘ -Level-6 04
5 Steno Grade ‘D’ Level-4 02
16 Deputy Documentation Officer Level-6 01
7 System Analyst Level-10 01
8 Programmer Assistant Level-6 01
9 Assistant Registrar (Law) Level-11 02
10 | Senior Superintendent of Police (SSP) ‘ Level-13 01
11 | Deputy Superintendent of Police (DSF) Level-6 02
12 | Inspector . Level-6 06
Total . 25

2. This issues with the approval of the Ministry of Finance (D/o Expenditure)’'s 1.D.
No.1227627/E.Coord.1/19 dated 07" October, 2019.

L - s

L
\;\‘b _ - (V. Ganesh Kumar)

\/\/ Under Secretary to the Govt. of India
- Telefax — 23075332
o355 .

. The Secretary General, NHRC, MAB, GPO Complex, INA, Delhi-23.

. DDO, NHRC, MAB, GPO Complex, INA, Delhi-23.

. Pay and Accounts Officer, MHA (Sectt.), 2/10, Jam Nagar House, Delhi-11

. AFA (Home), IFD-V, MHA, North Block, Delhi-01.

. US(E.C.1), D/o Ex‘penditure, M/o Finance, North Block, Delhi-01 w.r.i. LD. No.
1227627/E.Coord.1/19 dated 07" October, 2019.

7



™ No. 15011/86/2019-HR-ITI

- ' | Government of India
Ministry of Home Affairs
(CTCR & IS-1I Division)

2" Floor, MDCNS,
3 : S : - India Gate, New Dethi-110001

Dated 28" May, 2020
= ORDER

Sanction of the President is hereby‘ conveyed for creation of following 2 (two) posts in -
the National Human Rights Commission with immediate effect: -

S1. | Name of the post Pay scale No. of post

1 Principal Private Secretary Level-11  # 0

2 Personal Assistant _ Level-6 0}
Total o 02

2. 0l (one) post of Staff Car Driver and 03 (tliree) posts of MTS may be outsourced. 11 is
also advised to get revived all those vacant posts, which have come under ‘deemed-
abolished’ category in terms of Department of Expenditure’s OM dated 12" April, 2017. ;

3. This issues with the approval of the Ministry of Finance (D/o Expenditure)’s [.D.
No.1371862/E.Coord.1/20 dated 21% May, 2020.

%w’;//‘grvﬁ o | - 7 | (V.' ahesh Kumar)

- Under Secretary to the Govt. of India
‘ (@Q\‘ﬁp‘o - '%{ _ Telefax — 23075332

1. The Secretary General, NHRC, MAB, GPO Complex, INA, Delhi-23,
N 2. DDO, NHRC, MAB, GPO Complex, INA, Delhi-23.
\\ \'L\'\ 3. Pay and Accounts Officer, MHA (Sectt.), 2/10, Jam Nagar House, Delhi-11
_— 4. AFA (Home), IFD-V, MHA, North Block, Delhi-01.
";\L 5. US(E.C.1), D/o Expenditure, M/o Finance, North Block, Delhi-01 w.r.t. 1.D. No.
- 1371862/E.Coord.1/20 dated 21% May, 2020.

-



